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No. 2061] NEW DELHI, WEDNESDAY, APRIL 29, 2026/VAISAKHA 9, 1948

ey S TRAT FeTr HAA
(FaTeey iR g Feamr faem)
=T
¢ faeett, 28 o7, 2026
T 2134(H).— Fra [T AT AL AFEATT AT TrEfaa, 2019 (2019 FT 30) i 42T 16
T ST-GTT (1) o ITFT o6 ATEL H, AT AR, FATEST AT TRAT FHATT HATAT il LA 6 TSI,

FHTLTIOT, ATRT-Il, & 3, 3U-E< (i), A 24 Fdae, 2020 FT THTIA, ATEE=AT HEAT 1.3, 3261(3)
qTiee 24 fodae, 2020 § FRerferfed derres #3dT g, Tad:-

2. I ATGEEATH,-

(i) O 4 ¥, ATt §, FH ST 5 S IHE HATd AEASAT & T ¥ HHfetad T@r S, ;-
o €ET  [ASET & AT qIear H wieedt

(1) (2) (3)

"G 17 Y ST-GTT (5) F T8 (STAhTior TIeT)

5. =, Ffter FAR @ET g s s afae T
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(ii) ITH SALTRTITR TGET T FHTARTA, A ATIG=AT H&AT 3924 faATH 27.08.2025 F fAvtwe #ir fafer & oo
QECEIECIEEER R

[T, &. .12012/18/2024-THE-1]
e Frqare, o7 gt

feoquft. — g& srferg=AT AT % T, SrETeTer ¥ @6t S.0. 3261(2), faAtE 24 frawaw, 2020 F Arew
T RTfRre Y T oft T TEH sifaw werree srferg=eT "t S.0. 3924(3), A 27 e, 2025
& WTEAH T AT 19T =m)

MINISTRY OF HEALTH AND FAMILY WELFARE
(Department of Health and Family Welfare)
NOTIFICATION
New Delhi, the 28th April, 2026

S.0. 2134(E).— In pursuance of the provisions of sub-section (1) of section 16, of the National Medical
Commission Act, 2019 (30 of 2019), the Central Government hereby makes the following amendments in the
notification of the Government of India in the Ministry of Health and Family Welfare number S.O. 3261(E), dated the
24" September, 2020 published in the Gazette of India, Extraordinary, Part-II, Section 3, Sub-section (ii), dated the 24
September, 2020, namely:-

2. In the said notification,-

(i) In paragraph 4, in the table, for serial number 5 and the entries relating thereto, the following shall be substituted,
namely:-

Serial Name of the Member Status of membership
Number
@ @ A
""Under sub- section (5) of section 17 (part-time Member)
5. I Dr. Satish Kumar Khattar | Haryana Medical Council Member.";
(i1) The tenure of the aforesaid part-time member shall be for the residual period of two years, reckoned from the

date of issuance of the previous Notification No. 3924 dated 27.08.2025.
[F. No. U.12012/18/2024-ME-I]

VINOD KOTWAL, Addl. Secy.

Note.— The principal notification was published in the Gazette of India, Extraordinary, vide number S.O. 3261(E),
dated the 24% September, 2020 and last amended vide notification number S.0. 3924 (E) dated the
27" August, 2025.
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